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SHRI NAGEN SAIKIA: I wish to draw the 
attention of the Goveinment and the House 
that such practices should be immediately 
stopped at any cost so that the morale of the 
country is not destroyed in this way. {Time 
bell Rini>s) All right, I conclude. 

Need for   speedy    implementation of 

Upper Sakri Reservoir Project in South 

Bihar 

Attempt  to scuttle  CBI  investigation into 

the serious offences    committed by Coal 

Industry Officials. 

SHRl SU1L BASU RAY (West Bengal): Mr. 
Vice-Chairman, I want to draw the attention 
of the Government to a sordid affair 
happening in Bihar in the coalfields. The 
Statesman has come out with a news item on 
10-12-1987 in headlined: "CBI's Wings 
clipped" and it says: 

"When the Bihar Government recently 
wrote to the Centre expressing its intention 
to get back the services of the 
Superintendent of Police, CBI here, it was 
apparent that the move was a sequel to the 
pressure of coal lobby over the State 
Government. This action of the Bihar 
Government was taken in the face of 
fourteen officials who had to face CBI 
searches. In all twentysix premises were 
raided. " 

We know coal is black; but we do not know 
how much blacker the administration is. In the 
face of this action of the Government, 
ultimately the CBI Directorate at Delhi has 
succumbed to the pressure of Bihar 
Government and the coal lobby and the mafias 
and there is going to be no action taken 
against these blackmar-keteers. So I demand 
that necessary inquiry should be made and 
appropriate action taken. I also demand a 
statement from the Energy Minister on the 
floor of this House. 

Shortage of Drinking Water in Rajasthan 

 

  


